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No. 1010] NEW DELHI, FRIDAY, FEBRUARY 27, 2026/PHALGUNA 8, 1947
qEF TREEH i ST A

TE faeett, 27 wead, 2026

RT3, 1054(3T).— Fea 1T ALHTT, LT TTHRT AT 1956 (1956 T 48) (o ToH = T
Ih AT gr 47 7) & aRT 3 F At IT-GT (1) FRT T& AT T TR Fd g4, Tg AL ol
ST o TTq T gRATOT 157 & WA ol § S1.UA.2. T RTaTe-aodaig aredre &. 0. 191, fois-v1
e Jas THsEd F a7 JaET gaTs og & (o e gred & f6.#7. 0.000 & f.#1. 18.900
-G & [T % forw ag i sraferg g e |@fer e €= o= # far w1 §, U s &1 s
FTA o AT AT T AT HLAT g

Fre AT =Af<h, ST 3<% 9 # Baeag g, S Afaf=aw &t gy 37 it IT-amT (1) F eI qarh
TATSI o o0 UHT IF o ITANET 92 TSI H TH ATSEEAT & TR Sl A 8 ShHE & 6 Fia< st
AT T FT TN

T S STy FeTH IR, AT ST Tored ATIFRIET, T iararg &l forfead 97 # & qa r
STTOAfT 3 SEH IHE MUTT ATAHRIAT T STTuwr 3T Feqw qria=m<r, o<l &r A mrg =9 1 37 B
farfers T9raT TRT o ST T STAE M7 1T UHT ATl 6 gaars & TG a°7 UHT ST = He & T4,
7tz Fr< 21, o8 T8 Iy Saeas q0=, e G AT AT ST I STAATT HY THRAT AT AT
Eas:ERIT

1469 GI/2026 (1)
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I AT T AT 3T T IT-TT (2) F el qeqq Irrerrrr gT foFar wr #ws oft sraer
sfaw grm
TH STTERAAT o AT AT ATAT IH 6 TG ST A AT TEH TR 6 Ih FIATAT H ITASE
2 oY 39e RRaas =ieaT g Adreror foham ST aehar 21
AT

R T F wherare e § A L whemEre-aed g arsare 5. oq . e & Rt gag

THFISHS & Sa7 AU gaTs g & (o0 dIahiee gred & r#.41. 0.000 & 18.900 F T 7sie & ST
FTAT HE=AT T TIaT §¥=aT Aigd qiH F1 |@ferg e |

TS T AT AT S 7 9T e

EATED e HeT g FTyER || g fusia I FT &t SR ER T

e (RIEIEELIE)) (FRT)

1 2 3 4 5 6

TTF T ATH: T TS
T T AT HITRATGL(203)
1 15//4/1 Min EEL FO 0.0101 (ZFa¥) 0.0101
2 15//5/1 Min EEL FO 0.0405 (ZFIT ) 0.0405
3 16//1/1 Min Kl UROR 0.0076 (3747 0.0076
4 39 Min IBEL UR:OR 0.0051 (F47) 0.0051
T T AT HIGAT
5 27//11 Min EEL FiO 0.0051 (ZFI¥ ) 0.0051
6 27//20/1 Min IBEL F 0.086 (F47) 0.086
7 27//21/2 Min IBEL F 0.0708 (F47) 0.0708
8 28//10/1 Min EEL FiO 0.1694 (ZFIT ) 0.1694
9 28//11/1 Min BEL FiO 0.0152 (ZFI¥ ) 0.0152
10 28//15/1 Min GEil F 0.0531 (3%aY) 0.0531
11 28//16/1 Min IBELl F 0.0025 (F47) 0.0025
12 28//17/2 Min BEL FiO 0.0051 (ZFIT ) 0.0051
13 28//2 Min BEL FiO 0.0076 (ZFTT ) 0.0076
14 28//20 Min IBELl F 0.3111 (FA7) 0.3111
15 28//21 Min IBEl Fr 0.0632 (2Fa7) 0.0632
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HILT T TSIA . AHTYTL

16 28//3 Min T 0.0101 (FFa¥) 0.0101
17 28//6/2/1 Min FO 0.0152 (FFA¥) 0.0152
18 28//6/3/1 Min FO 0.0076 (FAT) 0.0076
19 28//7/1 Min FO 0.0784 (FFa¥) 0.0784
20 28//8/1 Min FO 0.0708 (Fa¥) 0.0708
21 28//9 Min FO 0.129 (FF77) 0.129
22 29//15 Min Fo 0.0683 (%47 ) 0.0683
23 29//16/1/2 Min FO 0.0152 (FFa¥) 0.0152
24 29//16/2/2 Min FO 0.0101 (FFa¥) 0.0101
25 29//16/3/2 Min FO 0.0101 (FAT) 0.0101
26 29//25/1 Min F 0.0253 (%47 0.0253
27 29//6 Min FO 0.0025 (ZFa¥) 0.0025
28 49//21/2 Min T 0.0051 (Fa¥) 0.0051
29 51//13/2 Min F 0.0303 (FFaY) 0.0303
30 51//18/1 Min F 0.0076 (3747 0.0076
31 51//8//2 Min FO 0.0101 (FFa¥) 0.0101
32 72//1/1 Min FO 0.0177 (FFAT) 0.0177
33 72//10/1/2 Min F 0.0051 (3% 0.0051

Total 1.3709

NOTIFICATION

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

New Delhi, the 27th February, 2026

[T, H. NHAI/CMU/MTR/DND/Jewar International Airport/2021/D-3a/3A]

g e, Feaw

S.0. 1054(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule for Construction of Greenfield
Connectivity to Jewar International Airport from DND-Faridabad-Ballabhgarh Bypass KMP Link Spur to Delhi
Mumbai Expressway under Bharatmala Pariyojana in the stretch of land from Km. 0.000 to Km. 18.900 in the District
of Faridabad in the state of Haryana, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this

notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, District Revenue Officer, Faridabad
in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, eithin person or by a legal practitioner, and may, after hearing all such objections and after making such
further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling in Greenfield Connectivity to Jewar
International Airport from DND-Faridabad-Ballabhgarh Bypass KMP Link- Spur to Delhi Mumbai Expressway under
Bharatmala Pariyojana in the stretch of land from Km 0.000 to Km 18.900 in the District of Faridabad in the
state of Haryana.

State: HARYANA District: FARIDABAD
SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Ballabgarh

Village: Mohiapur(203)

1 15//4/1 Min Private Agriculture 0.0101 (Hectare ) 0.0101
2 15//5/1 Min Private Agriculture 0.0405 (Hectare ) 0.0405
3 16//1/1 Min Private Non 0.0076 (Hectare ) 0.0076
Agriculture
4 39 Min Private Non 0.0051 (Hectare ) 0.0051
Agriculture

Village: Mohna

5 27//11 Min Private Aggriculture 0.0051 (Hectare ) 0.0051
6 27//20/1 Min Private Agriculture 0.086 (Hectare ) 0.086
7 27//21/2 Min Private Agriculture 0.0708 (Hectare ) 0.0708
8 28//10/1 Min Private Agriculture 0.1694 (Hectare ) 0.1694
9 28//11/1 Min Private Agriculture 0.0152 (Hectare ) 0.0152
10 28//15/1 Min Private Agriculture 0.0531 (Hectare ) 0.0531
11 28//16/1 Min Private Agriculture 0.0025 (Hectare ) 0.0025
12 28//17/2 Min Private Agriculture 0.0051 (Hectare ) 0.0051
13 28//2 Min Private Agriculture 0.0076 (Hectare ) 0.0076
14 28//20 Min Private Agriculture 0.3111 (Hectare ) 0.3111
15 28//21 Min Private Agriculture 0.0632 (Hectare ) 0.0632
16 28//3 Min Private Agriculture 0.0101 (Hectare ) 0.0101
17 28//6/2/1 Min Private Agriculture 0.0152 (Hectare ) 0.0152
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18 28//6/3/1 Min Private Agriculture 0.0076 (Hectare ) 0.0076
19 28//7/1 Min Private Agriculture 0.0784 (Hectare ) 0.0784
20 28//8/1 Min Private Agriculture 0.0708 (Hectare ) 0.0708
21 28//9 Min Private Agriculture 0.129 (Hectare ) 0.129
22 29//15 Min Private Agriculture 0.0683 (Hectare ) 0.0683
23 29//16/1/2 Min Private Agriculture 0.0152 (Hectare ) 0.0152
24 29//16/2/2 Min Private Agriculture 0.0101 (Hectare ) 0.0101
25 29//16/3/2 Min Private Agriculture 0.0101 (Hectare ) 0.0101
26 29//25/1 Min Private Agriculture 0.0253 (Hectare ) 0.0253
27 29//6 Min Private Agriculture 0.0025 (Hectare ) 0.0025
28 49//21/2 Min Private Non 0.0051 (Hectare ) 0.0051
Agriculture

29 51//13/2 Min Private Agriculture 0.0303 (Hectare ) 0.0303
30 51//18/1 Min Private Agriculture 0.0076 (Hectare ) 0.0076
31 51//8//2 Min Private Agriculture 0.0101 (Hectare ) 0.0101
32 72//1/1 Min Private Agriculture 0.0177 (Hectare ) 0.0177
33 72//10/1/2 Min Private Agriculture 0.0051 (Hectare ) 0.0051

Total 1.3709

[F. No. NHAI/CMU/MTR/DND/Jewar International Airport/2021/D-3a/3A]
SHAIKH AMINKHAN, Director
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